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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No.6565/1999

Sanjay K. Sinha-11 & Os. Appel I ant (s)

VS.
State of Bihar & Os. Respondent (s)
(Wth office report)

Dat e: 29/ 4/ 2004 This Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE BRI JESH KUMAR
HON BLE MR JUSTI CE ARUN KUMAR
For Appellant (s) Gopal Subar anmani am Sr. Adv.
Ajit Kumar Sinha, Adv.
Pankaj Bhagast, Adv.

SS=

For Respondent (s) S.B. Sanyal, Sr. Adv.
Rudeshwar Si ngh, Adv.
Shi shir Pi naki, Adv.

R P. Wadhwani , Adv.

Kumar Raj esh Singh, Adv.
B. B. Si ngh, Adv.

Anur ag, Adv.
. Navin Prakash, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
M. Copal Subaramani am the |earned senior counsel for the appellants resuned his a
rgunments at 11.35 a.m and concluded at 11.45 a.m Thereafter, M. S.B. Sanyal, the
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| earned senior counsel for the respondents made the argunents till 2.55 p.m Thereafter, M.
Gopal Subranmani am | earned senior counsel nmade his submissions in reply till 3.40 p.m Argum

ents concluded. Judgrment reserved.

(Saroj bal a) (A. S. Bi sht) (On Prakash)
PA to Addl.Registrar Court Master Court Master



